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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
0.A. No. 620/2022

IN THE MATTER OF:

KAUSHAL KISHORE VISHWAKARMA ....APPLICANT(S)
VERSUS

STATE OF PUNJAB & ORS.

..... RESPONDENT(S)

ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENT NO. 8, i.e.,
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

I, Vinod Kumar Singh, aged about 48 years, S/o Late (Shri) Raj Behari Singh,
currently working as ‘Scientist F’ in the Ministry of Environment, Forest and Climate

Change (MoEF&CC), do solemnly affirm and declare as under: -

1. That I am, the above-named Deponent, authorized and well conversant with the

facts and circumstances of the present case and thus competent to depose as

under:

- That, the original application has been filed before the Hon’ble National Green
Tribunal (hereinafter referred to as ‘Hon’ble Tribunal) for violation of
environmental norms in handling of carbon and hazardous waste with prayer for

taking appropriate steps for saving the lives of the labourers and protection and

"
LAY i
N e e 18080
4 S1- inod Kumﬂ“,' ‘S.F.
(O Yafe @ /SAOUEL T o

Change
rest and Climate 1

qa @ fo
; \
vironment,
Min.of EN Q@i NI
WA {l‘|7 A New De
Gov!- ©




wn

949

That, in view of the above the answering respondent i.e., Ministry of
Environment, Forest and Climate Change were impleaded in the present matter,
regarding storage/disposal of carbon slurry which now falls under the definition

of hazardous waste.

It is submitted that the answering respondent has filed its reply affidavit dated
02.02.2024 and 15.01.2025 in terms of the directions passed by the Hon’ble

Tribunal.

. It is further submitted that M/s NFL Bhatinda (Respondent no.4) has been

directed by the answering respondent vide letter dated 12.12.2024 to submit an
action plan for the disposal of carbon slurry to the Ministry. Moreover, M/s NFL
Bhatinda has also been directed to submit the (i) Clarification (ii) Action Taken
Report and (iii) Action Plan with respect to the non-complied EC conditions and

disposal of remaining carbon slurry (i.e. 33,853.14 MT) within next 30 days from

12.12.2024.

It is to be stated that M/s NFL Bhatinda has submitted its Action Taken Report
dated 09.01.2025, 10.01.2025 & 11.01.2025 submitting the Action Plan for

disposal of remaining carbon Slurry. Copy of Action Taken Report Submitted by
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7. The answering respondent pursuant to the same has issued a letter dated
19.02.2025 to the Chandigarh, Regional Office, MOEF&CC to verify the facts of
the response submitted by M/s NFI, Bhatinda. Copy of Letter dated 19.02.2025
to Regional Office, Chandigarh, MoEF&CC is annexed herein as Annexure R/2.
It is pertinent to mention that the Hon’ble Tribunal vide order dated 06.03.2025

has sought response from the answering respondent on the following aspects:

(1) whether categorization of carbon slurry as hazardous waste needs any review
for its exclusion in view of submissions made by respondents no. 4 and 6
regarding carbon slurry not having adversarial environmental impact;

(ii) if not, then whether any public undertaking/corporation can prolong storage
of carbon slurry categorized as hazardous waste by undertaking sale of the same
through public auction for generating revenue instead of ensuring early disposal
by exploring all possible alternatives and

(iii) whether any public undertaking/corporation which indulges in prolonged
storage of hazardous waste is entitled to any preferential treatment as compared
to other corporate entities or needs to be subjected to exemplary

penalties/prosecution for violation of environmental laws.

9. It is submitted that Schedule I of the Hazardous and Other Waste Management

and Transboundary Rules, 2016 amended up to date (hereinafter referred to as

. That, the note mentione under the said Schedule states that “The
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inclusion of wastes contained in this Schedule does not preclude the use of
Schedule 11 to demonstrate that the waste is not hazardous. In case of dispute, the
matter would be referred to the Technical Review Committee constituted by

Ministrv of Environment, Forest and Climate Change.”

10. It is further submitted that the answering respondent has constituted a Technical
Review Committee (TRC) and the query raised by the Hon’ble Tribunal has
already been dealt by the TRC in the meeting held on 17 November 2021. The
Agenda 1.5 which was raised by M/s National Fertilizers Limited — Seeking
Clarification with respect to Carbon Slurry lying in the Ponds is a by product and
not a waste. That, during the meeting the representative of CPCB informed that
as per the analysis carried out by the CPCB, the Carbon Slurry lying at NFL
Bathinda and Panipat are hazardous in nature. The committee therefore

recommended that applicant may approach to CPCB for utilization of Hazardous

waste under Rule 9 of HOWM Rules, 2016. The Copy of the Decision of

MoEF&CC with respect to the clarifications sought under HOWM Rules, 2016
& Copy of Letter dated 11.01.2022 is annexed herein as Annexure R/3

[COLLY].

/1,1/11 1s\fur1her submitted in response to query (ii) and (iii) raised by the Hon’ble

e
/ ’Tmbunal that the HOWM Rules, 2016 as amended from time to time under Rule
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stipulates a store period of not exceeding ninety days and SPCBs/PCCs may
extend the said period of 90 days in the following conditions:

i. small generators (between five to ten tonnes per annum) up to one hundred
and eighty days of their annual capacity and small generators (less than
five tons per annum) up to three hundred and sixty five days of their annual
capacity; [amended vide notification G.S.R. 177(E) dated 12.03.2024].
Copy of Hazardous and Other Wastes (Management and Transboundary
Movement) Amendment Rules, 2024 is annexed herein as Annexure R/4.

1. actual users and disposal facility operators up to one hundred and eighty
days of their annual capacity,

iii. occupiers who do not have access to any treatment, stofage, disposal
facility in the concerned State; or

iv. the waste which needs to be specifically stored for development of a
process for its recycling, recovery, pre-processing, co-processing or
utilisation;

v. inany other case, on justifiable grounds up to one hundred and eighty days.

12. It is further submitted that as per Rule 23 of HOWM Rules, 2016, the occupier,
importer or exporter and operator of the disposal facility shall be liable for all

damages caused to the environment or third party due to improper handling and

ent of the hazardous and other waste. That under the said Rules, the

d the operator of the diqus&lufacility is liable to pay financial penalties
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as levied for any violation of the provisions under these rules by the concerned
SPCB/PCC with prior approval from CPCB. Further, the HOWM Rules, 2016 do
not outlines any provision for exemption to the Occupier. Importer/exporter or
Disposal facility for the Rules related to indefinite Storage and Liability as

specified above.

13. That in view of the aforementioned facts and circumstances, it is most
respectfully prayed that this Hon'ble Court may graciously be pleased to pass such

other order and further order(s) as this Hon'ble Court may deem fit and necessary

in the interest of justice.
A
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Verified at on this day of APH, ggg? that the contents of the above

affidavit are true and correct to my knowledge and as per official records maintained

in the routine course of business. No part of the above affidavit is false and nothing

material has been concealed there from.
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In view of the details mentioned on pre-page, itis proposed to forward the
project proposal for installation of 2KW Solar Rooftop Panels, as per option 1 given
by Electrical Deptt., to C.O. for consideration and approval of C.A. Thereafter, the
project shall be forwarded to HAREDA for implementation. In case, HAREDA s
unable to consider the project for whatsoever reason the same shall be undertaken
through Electrical dept./TS Dept. with normal tendering procedure. The total
financial implication of project to be undertaken in 16 Govt. Primary Schools is

approx. Rs. 32.16 lacs/-.

submitted for kind perusal and approval.
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NATIONAL FERTILIZERS LIMITED

(A Government of India Undertaking)

wel e wicamgerd fafaes ¢
; (HRT TLFR T 3UHHA) § ;
Ul 0% Ued

 NF L

A g

Nangal Unit, Naya Nangal-140126 (Punjab)
220543-01887 :.Ph

2205-Fax: 0188765

IS SHS (ToTTe) 140126 -IT A9
GIHTN220543-01887:
$e2205-01887:65

Ref.No.NFLfNGLFI'S!PrOjI2024{oGD Dated: 10.01.2025

The Ministry of Environment, Forest and Climate Change (l.A Division)
Government of India, Indira Paryavaran Bhavan

Jor Bagh Road, Aligan;j

New Delhi-110 003

Sub: Compliance w.r.t. project “Changeover of feedstock and fuel from oil and
LSHS to R-LNG for existing Ammonia Plant of M/s. National Fertilizers
Limited, Nangal Unit, Naya Nangal.

Sir,

This has reference to the Ministry of Environment, Forest and Climate Change F.
No. IA-L-11011/61/2024-IA-1 dated 12" December, 2024 regarding compliance of
various conditions and:environmental safeguards as per observations made by RO,
Chandigarh in their inspection report.

In this regard, it is stated that our Company has been very sincerely working to ensure
that all of our Factory operations are aligned with the best environmental practices and
meet various conditions. We are sincerely committed towards full compliance with the
environmental regulations as set out by the Ministry of Environment, Forest, and Climate
Change.

Compliance report of the observations made and point-wise clarification is as under:-

S.No |

~ CONDITION

COMPLIANCE STATUS

'REMARKS

| Verification report regarding
the percentage of area green
belt developed at the site has
not been obtained from Local
Forest Department yet.

Verification from Forest
Department got carried
out showing Green Belt
area more than 37%.

Copy of verification
letter attached as per
Annexure-1 along with
Certified copy in English
version. Page(35-36)

The  medical  check-up
submitted does not have

Medical check-up details
w.r.t employees including

Annexure-2 attached copg_b_f_

medical cards showing the

i details of test conducted, | test condition, disease | required details of some of

) disease screened and the | and treatment | the employees is attached.

treatment etc. recommended is | Complete record is available
attached. with OHC. Page( 14-34)

FRUNE FTerd : U-11, JFeT-24, Awsr-201301 (3.9.), GIHM:0120-2412383, thaw: 0120-2412384

Corporate Office : A-11, Sector -24, Noida-201301 (UP), Tel.:0120-2412383, Fax: 0120-2412384
tiﬁﬂin? FrTerd oty aruday, sik-lll, 7 s=xh=geee oRar, wie e ¢ Reell 110003, A 01124361252, B 01124361553
Regd. Office: Scope complex, Core-lll, 7, Institutional Area, Lodhi Road, New Delhi: 110003, Tel.: 011-24361252, Fax: 011-24361553

CIN: L74899DLI974G0OI007417

Website: http://www.dationalfertilizers.com ¥l @nationalfertilizers
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AT BiEaETd fafAes ; NATIONAL FERTILIZERS LIMITED -
(R EEHR F 3TF) ‘; (A Government of India Undertaking) .
TSl FHTS (TSITE) 140126 -74AT H9TeT |, el U5 U Nangal Unit, Naya Nangal-140126 (Punjab)
w20543_01387; [m 220543-01887 :.Ph
therr2205-01887:65 2205-Fax: 0188765 ¥
The details of Eco- | Details of Eco | Annexure-3 attached.

developmental measures
including community welfare
measures undertaken in the
project area for the overall
improvement of the
environment has not been
submitted.

developmental measure
including community work
undertaken by NFL is
attached for the last 05
years.

Page( 8-13)

The details of environmental
protection measures and
safeguards proposed in the
EIA/EMP report has not been
submitted.

Details of CSR/ EMP are
attached.

Annexure-4 attached.
Page-7

The full-fledged Laboratory
facilties in  environment
management cell was not
observed at the site.

Environment Cell was a
pat of Main Lab,
However as advised
separate EMC Lab has
been Developed (Photo
attached).

Photographs Attached as per
Annexure-5.
Page-6

Vi.

The details of  funds
earmarked for implementing
the conditions has not been
submitted yet.

The Funds to implement
the conditions were
allocated from time to
time( Detail attached)

Annexure-6 attached.
Page-5

Six Monthly Compliance
Report. Annexure-7.
Page(1-4)

It is reiterated that NFL is committed to adhere to the stipulated environmental
safeguards and ensuring full compliance with the necessary regulations. It is our
endeavor to remain committed to maintain our status as an environment friendly
manufacturing unit while serving the farming community.

Thanking you,

Encl: As above.

Yours faithfully,

For National Fertilizers Limited

X Hop)

(Sanjeev Kumar Negi)
Dy.GM (TS & Project)

CIN: L74899DLIS74G01007417

FRIE FATET : T-11, FFex-24, Avsr-201301 (3.9.), GTHW:0120-2412383, there: 0120-2412384

Corporate Office : A-11, Sector -24, Noida-201301 (UP), Tel.:0120-2412383, Fax: 0120-2412384
TSiipa e et airdtad, s, 7 sd=puee Ran «d) ds ¢ Reeh 110003, GEATS: 011-24361252, BaH: 011-24361553
Regd. Office: Scope complex, Core-lll,7, Institutional Area, Lodhi Road, New Delhi: 110003, Tel.: 011-24361252, Fax: 011-24361553

Website: http://ww#.nationalfertilizers.com El @nationalfertilizers
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ANWERVURE -T

Mohan lal Desktop /2024 N ‘56

UHd™ HAdd'd
2T wIF Tarst mwe ga fuw fegar, Taa
€eIT: TS VIS MeHd, US|

E-Mail id : dforupar@gmail.com
Phone No : 01881-222231

Ae fen,

Sh. Sanjay Kumar Sharma(Aurthorized)
Chief Manager (HR)/Factory Manager
National Fertilizer Limited,

Nangal Unit, Naya Nangal.

dua..)\) K47 / 15 | Il el e 2 (Y

fenr Request for verification of report as Green belt developed in

NFL, Naya Nangal.

GuIas feRt @ ney e Te 37 vera i wideud Afog & w2 U39 &u9
695 i3t 02.01.2025 It fer Teaw & fole A5t adt 3 f& gra edAt & Saed &
IIF WUET HBETST gaer 33 fEH ' 3 A 3 YIEMT USTCHS' © 3 TIH3 Hge Is!
fort F fomre o yseHST A g aidnr I I w3 Aeedt w fewar g
sfanr 3, 13 & AfASt waATg Saedt T 37% 3 fmirer g djte B8e wilts e 3 w3
e e nidls WgR a8 &g Ader, wiF, ATHE, WHE3H, W3 JUg HBEs! vife € edus
Hars € gy &9 M3 I5

gy G
for U39 & g 598 & IF weAd it wdeus Afud § Gas’ @ U39 &89
695 fit 02.01.2025 SIS Ko Fos’ f[F3 S =<1 A

TE HI® MEHY,
FUSIII|
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& 317
TRUE TRANSLATION FROM PUNJABI TO ENGLISH LANGUAGE

GOVERNMENT OF PUNJAB
Forest and Wild Animal Safety Department, Punjab
Office: District Forest Officer, Rupnagar
E-mail id: dforupar@gmail.com
Phone No. : 01881-222231

To,

Sh. Sanjay Kumar Sharma (Authorized)
Chief Manager (HR)/Factory Manager
National Fertilizer Limited,

Nangal Unit, Naya Nangal.

No. 11898 Dated : 7-1-25

Subject Request for verification of report as Green belt developed in NFL,
Naya Nangal.

In relation to the above subject, Forest Range Officer Sri Anandpur Sahib
through his letter No. 695 dated 02.01.2025 has reported to this office that the area
of the factory of the user agency is its own area and there are large trees of old
plantation are present at this place. Apart from this, new plantations have also been
done and the area of the factory is green, as per the situation more than 37% of the
area of the factory comes under the green belt and the area under the green belt
includes Safeda, mango, Jamun, Amaltash, and Trees of paper mulberry etc. stand
in forest form. -

Sd/-
District Forest Officer,
Rupnagar.
ST B PSRN PRI < P DR v il G aaind

A copy of this letter is sent to Forest Range Officer Sri Anandpur Sahib vide
his letter No. 695 dated 02.01.2025 for information.

ZRRY X\ e
S i:—\\\ District Forest Officer,
1< . o *\
? &)

.'I r-.o*'-‘ LA '}%1 2 b R.upnaga.r.
0= 5 =
k“ gt w >’ &/
\'--""';'U _;E"',-' J ACCm s r--rla:N'l-n
\r"t' ok 7 sram el o Englee
)VT' ‘.'?,{' % 1 am Crmoatent 10 Trangiges

,_\-}-)‘ o
9. o i
Nl LU DA N
NOTaRY

Aurnaaws (PDY INDLE

"\\t\‘ '3’»/

7@ % :
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L S
¥ NATIONAL FERTILIZERS LIMITED
e NANGAL UNIT

o CAMNERRE -2

PERIODICAL MEDICAL EXAMINATION RECORD

NAME ) A C\ NDS Age Sex ﬁ_
Soepass HA R FEMALE
Plant Me C‘t '
Designation g *-‘L.,(',;ﬁ.{' Emp.No S Q|
g ; Cv- el ) Deptt WWLQb p-No SN/ Ry Sy
Identification Blood "I)'{—V\Q___..
Marks Group -
Marital Status  No. of Children |Age[TT2T3T 4T 56 Family Pianning Miethod adopisd g’
Vasectomy / Tubectomy /Piiis /IUCD/None §
/ i
HABIT PAST HISTORY
Food VEG. Y{~ Non Veg. Jaundice NO~ | YES
Smoking YES no” Allergy/Asthma NO | YES
Tobacco Chewing YES NOV/ Diabetes NO { YES
Alcohol YES NO | Epitepsy No /| YES
Drug Addiction YES NO /" : losi
g L (o] Tuberculosis NO | YES
Exercise YES\/ NO Hypertension NO / YES
IMMUNISATION RECORD
S. No| Vaccine 1st Dose 2nd Dose 3rd Dose
1. T. Toxiod
2. Hepatitis B
3 Cholera
SPECIFIC COMPLAINTS (if any)
1.
2,
3.
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GENERAL EXAMINATION Fx{lnyNAﬂOH INVESTIGATIONS ADVICE | FOLLOW-UP
; EVES = — -
gﬁi?:::; Weight |Pulse | B.P. [ Skin ;233 E:E Conn [ ¢ v [acry| <8 | RS. 61T [cNsiomer Blood T Stool Special Invest__
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NATIONAL FERTILIZERS LIMITED
NANGAL UNIT

5

F“m PERIODICAL MEDICAL EXAMINATION RECORD
' 3 MALE
NAME (Rw) nesl Ky 290 | S | —Femae
=) Plant -
Designation . " f]ﬂ S "iffc 1 Emp. No @D?Zﬂé’-?b

ofg: [

Identification Blood D 4YE-
‘Marks Group
Marital Status _No. of Children [Age[7T2[314]5] 6 Famiy Planning Method adopted g
i V\ﬂﬁ Oy [ Tubectomy /' Piks / 1UCONane | &
HABIT PAST HISTORY
Food _ VEG. | NonVeg| Jaundice NO_-{ YES
Smoking YES NO.~" | Allergy/Asthma NO.-| YES
+ Tobacco Chewing YES NO-" | Diabetes Nov| YES
Alcohol YES NO v | Epilepsy NO./| YES
| DugAddiction | wenEbug |  NOv | Tuberculosis NO,| YES
. Exercise YES/ NO Hypertension NO,| YES
IMMUNISATION RECORD
S.No.| Vaccine 1st Dose 2nd Dose 3rd Dose
1. | T Toxiod
2. | Hepatitis B
3. | Cholera
SPECIFIC COMPLAINTS (If any)
y 8
2
T3
Employee's Signature
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GENERAL EXAMINATION EXAMINATION INVESTIGATIONS ADVICE | FOLLOW-UP
Medical Teeth | Ears EYES Blood Urine Stool Special Invest
Checkup| Weight | Pulse| B.P.| Skin [ &Oral [ & | Conjun-| C.V.[Acuity] CV.S| RS.| G.LT |CN.S/Others Ei%G
(Date) Hygiene | Hearing| ctiva ALB | SUG | OVA | CYST [ X-Ray| EKG |OTHER
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NATIONAL FERTILIZERS LIMITED
NANGAL UNIT
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LR PERIODICAL MEDICAL EXAMINATION RECORD
§ NAME=T ARA CHAMND Age,, | sex —F%’:%/
- 1 Designation g ' Emp.No JHpy / ? 3?8’}
6-( Deptt.
Identification Blood
i Marks Group
Marital Status  No. of Children |Age[FT2T3Ta 1518 Family Planning Method adopted ?
Va y/ Tub _/P{E/IUCDNOM‘S‘
/
HABIT PAST HISTORY
Food VEG.V"| NonVeg. | Jaundice NO“1{ YES
Smoking YES NO /| Allergy/Asthma No-|  YES
Tobacco Chewing YES NO | Diabetes NO ves\/
Alcohol YES NO V' | Epilepsy No1 YES
Drug Addiction oy | NOV | Tubercuiosis no V|, ves
Exercise vesV'|  no Hypertension noV]  YEs
IMMUNISATION RECORD
S.No.| Vaccine 1st Dose 2nd Dose 3rd Dose
1. | T Toxiod W 2 —
2. | Hepatitis B v o /
3. | Cholera
| SPECIFIC COMPLAINTS (if any)
| 1. o208\
‘ 2.
"3
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GENERAL EXAMINATION EXAMINATION
Medical Teeth | Ears EYES
Checkup| Weight | Pulse| B.P. | Skin | &Oral | & | Conjun-| C.V.|Acuity] C.V.S| RS.| G.L.T.|CN.S/Others
(Date) Hygiene | Hearing | ctiva
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. \]’ NATIONAL FERTILIZERS LIMITED , sw cops
- é
PERIODICAL MEDICAL EXAMINATION RECORD E
- Mot MALE
M A
(gl 3 NAME SURINDEL. SIMaH ge Sex FELLALE
é{ Plant 3 a4l
Designation D . Emp.No §©/ / &
- P} WX Deptt. T P
< Identification Blood
i Marks Group P’yﬁ VAt
Marital Status  No. of Children |Age[7T2131al5]6 Family Planning Method adopted g
vasactomy/ Tubectomy / Pilis / IUCDNone g
HABIT PAST HISTORY
Food VEG. Non Veg‘,/ Jaundice N YES
) ; _/ ‘/I
pS Smoking YES NO Allergy/Asthma NO YES
Tobacco Chewing YES NO < Diabetes NO/ YES
Alcohol YES NO #2 Epilepsy NO-/ YES
“S% Drug Addiction s hees] MO 7| Tuberculosis NO| YES
Exercise ves ~| NO Hypertension NO YES \/
! IMMUNISATION RECORD
: S.No.| Vaccine 1st Dose 2nd Dose 3rd Dose
r 1 T. Toxiod
2. | Hepatitis B
3. | Cholera
SPECIFIC COMPLAINTS (If any)
! T
2.
3
| Employee's Signature
' gatt. )
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GENERAL EXAMINATION EXAMINATION INVESTIGATIONS ADVICE FoLLOW-UP
Medical Teeth | Ears EYES 7
Checkup| Weight |Pulse | BP. | Skin| &Oral | &  [Conjun-] C V.[Acuity] C.V.S| RS.| G.LT [N S Others ﬁ‘;’nzd ob — Sheciy T
(Date) Hygiene | Hearing| ctiva ALB | SUG | OVA | CYST|X-Ray| EKG |OTHER
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| NATIONAL FERTILIZERS LIMITED
— NANGAL UNIT
s PERIODICAL MEDICAL EXAMINATION RECORD
—MALE
NAME Age Sex —_———
Vaigay WuHAR S¢ FEMALE
Plant
Designation Emp. No 4 =
B, ksl 352 /ggss
Identification Blood
( Q;“ Marks Group
iy Marital Status  No. of Children |Age [T T2T3 1415186 Family Planning Method adopted E
5‘1‘ Vasectomy /T w / Pilis / IUCDMNone g
i HABIT PAST HISTORY
Food VEG.~”| NonVeg. | Jaundice NO YES —
» Smoking YES NO — | Allergy/Asthma | —NO YES
Tobacco Chewing YES NO — | Diabetes —NO YES
Alcohol YES NO | Epilepsy —NO YES
Drug Addiction | wamioibng | NO — | Tuberculosis |_No | YES
Exercise YES NO —— Hypertension —NO YES
IMMUNISATION RECORD
S.No.| Vaccine 1st Dose 2nd Dose 3rd Dose
1. | T. Toxiod s S "
2. | Hepatitis B W e e
3. | Cholera
SPECIFIC COMPLAINTS (If any)
1.
.
R
Employee's Signature
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GENERAL EXAMINATION EXAMINATION
Medical Teeth | Ears EYES
Checkup| Weight | Pulse| B.P. | Skin | &Oral | & | Conjun-| C.V.[Acuity] CV.S| R.S.| G.LT.|CN.S./Others
(Date) Hygiene | Hearing| ctiva
i s | A s ! : o
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; NATIONAL FERTILIZERS LIMITED
'. g NANGAL UNIT
o] PERIODICAL MEDICAL EXAMINATION RECORD
\ X MALE
NAME (_Su»m t AZ’D Age Sex “FEMALE ~
) . Plant
Designation S Emp. No 301//0323
Identificatio Q Blood
(‘E\ Marks Lk Yo o eop OFE
- _ Marital Status  No. of Children |Age [T T2T3Ta15 16 Family Planning Method adopted o
d.{ . > vasectomy/ T / Piks / IUCDMNone gﬂ
] T\axY *e‘s / [/
-."_’g HABIT PAST HISTORY
Food VEG+~"| NonVeg. | Jaundice NQ_ - YES
Smoking YES NO+v| Allergy/Asthma NO YES.—
Tobacco Chewing YES NO+”| Diabetes NO-| YES
Alcohol YES NO + | Epilepsy NO_~| YES
Drug Addiction | amibng |  NO+~ | Tuberculosis NO,~| YES
Exercise YES NO +“ | Hypertension NO.~ YES
IMMUNISATION RECORD
S. No.| Vaccine 1st Dose 2nd Dose 3rd Dose
1. | T. Toxiod i v g
2. Hepatitis B
Xl x [X
3. | Cholera
SPECIFIC COMPLAINTS (If any)
g &
2.
="
Employee's Signature
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GENERAL EXAMINATION EXAMINATION
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NATIONAL FERTILIZERS LIMITED
Tk NANGAL UNIT
oty PERIODICAL MEDICAL EXAMINATION RECORD
; MALE
A e i
A~ NAME  Tes RAS ny ™ FEMALE
q B Plant Cl,w ; &j 6 #d
- esignation mi m Emp. No %
dy Deptt i ! i
S g Identification Blood
& Marks Group
Marital Status  No. of Children |Age - -
1]2|3[4]5]6 Family Planning Method adopted g
Vasectomy/ Tubectomy / Pikis / IUCDMNone §
HABIT PAST HISTORY
9
Food VEG.| NonVeg. | Jaundice NO .Y YES
Smoking YES NO~ Allergy/Asthma No—/| YES
Tobacco Chewing YES NO | Diabetes . No{ YES
Alcohol YES NO v/ Epilepsy NO —{ YES
Drug Addiction . NO~” | Tuberculosis No —1 YES
Exercise YES | /’ NO Hypertension NO YES\/
IMMUNISATION RECORD
S.No.| Vaccine 1st Dose 2nd Dose 3rd Dose
L
1. | T Toxiod Nt Lo -]
2. | Hepatitis B e o Za 2
3. Cholera
SPECIFIC COMPLAINTS (If any)
i %
2.
-
Employee's Signature
17 N

N

File No. HSM-11/45/2023-HSM (Computer No. 228659)
Generated from eOffice by AMAN KOHLI, ASSo Leg(AK)-HSMD, ASSOCIATE (LEGAL) - A, MOEFCC on 02/04/2025 09:35 pm

| N R uaea RN e e e e e e o o



1441313/2025/HSM

1240 g
SYSTEMIC
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GENERAL EXAMINATION EXAMINATION STIGATIONS
Medical Teeth | Ears EYES Blood Urine Stool Special Invest
Checki i P |Skin| &Oral & i V.| Acuity] CV.S| R.S.| G.LT.|C.N.S./Others o
(Date) s o Hygiene | Hearing - il N Hb% | Aig | suG | OvA | cYsT|X-Ray| EKG |OTHER )
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" NATIONAL FERTILIZERS LIMITED
J [rree ey ) NANGAL UNIT
|
i i PERIODICAL MEDICAL EXAMINATION RECORD
1 .
. A __MALE”
P- NAME  V)BpAr VAID Ade | Sex | —rEwaLe
~ , Plant e
! Designation Emp. No So2. /,
3}’ . Deptt. %Zcf !2
~i '+ |dentification Blood
4 A Marks Group O &
! Marital Status  No. of Children [Age[TTZT3TaT5Ts Famiy Planning Wethod sdopied |
{ y/ Tub ./Ptis/:ucomomg
L Named . L
» HABIT PAST HISTORY
' -i; Food VEG._| NonVeg. | Jaundice NO_~| YES
M
i Smoking YES NO | Allergy/Asthma NO_~ YES
A Tobacco Chewing YES NO v | Diabetes NO.~| YES
1
Alcohol YES NO _~| Epilepsy NOv“| YES
[ DrugAddicion | embbng | NO Y | Tuberculosis NO~| YES
Exercise YES NO .| Hypertension NO .| YES
i IMMUNISATION RECORD
4 S.No.| Vaccine 1st Dose 2nd Dose 3rd Dose
i
1. | T. Toxiod > = -
2. | Hepatitis B
: 3. | Cholera
A SPECIFIC COMPLAINTS (If any)
1
{ 2
Ta
, Employee's Signature
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NATIONAL FERTILIZERS LIMITED
NANGAL UNIT

-
oom e PERIODICAL MEDICAL EXAMINATION RECORD
. \ MALE
NAME . A __MALE
A ar Bheh o > FEMALE

v

Designation i s z / :
’,&-( g et Emp.No 103 [8(71
\_-;\J lhcjzm‘:’lc‘ation gm
\gé Marital Status  No. of Children |Age [TT2T3T4T5T8 T o g
. Vasectomy/ Tubectomy /' Pilis / IUCDMNone g
/
HABIT PAST HISTORY
Food VEG. | Nonveg. | Jaundice NO~ | YES
Smoking YES NO—" | Allergy/Asthma NO 7| YES
Tobacco Chewing |  YES NO_- | Diabetes No 7| vEs
Alcohol YES NO < | Epilepsy NO” | YEs
DrugAddiction | s | NO | Tuberculosis NO - YES
Exercise YES— NO Hypertension NO YES \/
IMMUNISATION RECORD
S.No.| Vaccine 1st Dose 2nd Dose 3rd Dose
1. | T. Toxiod o " —
2. | Hepatitis B / e i
3. | Cholera
SPECIFIC COMPLAINTS (if any)
1.
2
3.
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GENERAL EXAMINATION EXAMINATION
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Annexure-3

ECO-FRIENDLY DEVELOPMENT & COMMUNITY WELFARE MEASURES

Eco-friend_ly development & community welfare measures as per following:

r

vV

r

P

YEAR 2024-25

About 2000 Nos. tree of different species were planted in factory area &
around township for ecological conservation (Photographs attached). Since
inception of industry, a total of more than 3, 31,500 plants of different
species have been planted so far.

200 nos. solar lights were installed at nearby villages of Naya Nangal to
promote the use of renewable energy (Photographs attached).

Rain water harvesting system for NFL Guesthouse building is installed to
enhance water conservation and recharge groundwater levels.

Energy saving fans & LED lights installed in nearby villages like Ropar Jail,
Gurudwara Sahida, Jindvadi(Ropar) to promote energy efficiency and
reduce electricity consumption.

Two Community awareness programs were conducted on environmental
protection in nearby villages i.e. Bass and Chhotewal village. (Photographs
attached).

YEAR 2023-24

Gas Detectors were installed to take corrective action in case of any
emission of Ammonia gas.
Distribution of furniture and electronic items in SBSS Memorial Govt. Girls
College, Nurpur Bedi, Punjab.

YEAR 2022-23
Medical equipments donated to Civil Hospital, Nangal.
Digital interactive smart class rooms were donated to GSSS boys Nangal,
GPS Nangra(HP) & Govt High School, Raipur Sahoran(HP).

YEAR 2020-21
Adoption of government primary school Kamachon, Punjab.
Artificial limbs and assistive devices were distributed to differently disabled
persons through ALIMCO.

YEAR 2019-20

Solar lights were installed in fifteen nearby villages.
Gas Detectors were installed to take corrective action in case of any
emission of Ammonia gas.

In addition to above, continuous emission/effluent monitoring systems (CEMS) for stacks
& liquid effluents are installed and connected to CPCB/PPCB server.

Impact of NFL's Efforts

» Enhanced quality of life for local communities.
» Encouragement of sustainable practices in the surrounding areas.
» Contribution towards national development goals and socio-economic growth.

NFL's (National Fertilizers Limited) commitment to eco-friendly practices and community
welfare underscores its dedication to sustainability and corporate social responsibility

(CSR).

R
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Annexure-4

Environmental Protection Measures and Safequards as per EIA/JEMP

NFL is committed to implementing robust environmental protection measures and
safeguards to ensure the preservation of natural resources and the mitigation of
environmental impact. Some of the key initiatives taken by NFL are given below:

1.

Green Belt Development: NFL has developed green belt area more than 37% to
support biodiversity. Extensive tree plantations around facilities act as natural
barriers and enhance soil conservation.

Solar Energy Systems: Solar lights has been installed to reduce dependency on
conventional energy sources.

Rainwater Harvesting: Rain water harvesting systems have been installed on all
major buildings of NFL factory and township to collect and recharge groundwater,
promoting sustainable water use.

Energy-Efficient Equipment: Gas Turbine Generator Unit (GTG) has been
installed in the year 2020-21 to reduce energy by 0.40 Gcal/Te of Urea. All
CFL/conventional lights were replaced with LED lights in NFL factory and
Township.

Environmental Awareness Programs: Regular campaigns are being conducted
to educate employees and surrounding local communities about environmental
conservation.

Environmental Protection and Pollution control systems: To protect
environment some of the following equipments has been installed.

Latest version of Electrostatic Precipitators (ESPs) has been installed to bring
down the Suspended Particulate Matter (SPM) level from the chimney of Steam
Generation Plant.

Installation of Dense Phase Dry Fly Ash collection cum transportation system
in Steam Generation Plant to reduce emission and ash discharge to ash pond.
The dry fly ash so collected is being sold to cement industries.

NFL has installed advanced monitoring systems ie. Continuous
Emission/Effluent Monitoring Systems (CEMS) connected to CPCB/PPCB
server to track and reduce air & liquid pollutants.

As NFL Nangal Unit is Zero Liquid Discharge (ZLD) unit so NFL ensures that
all effluent water is treated and recycled, eliminating any liquid waste discharge
into the environment.

Through these measures, NFL reaffirming its commitment to environmental protection
and sustainability, especially in alignment with the Environmental Impact Assessment
(EIA) and Environmental Management Plan (EMP) guidelines.

¢ Foh
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A Navratha Company ANNEXURE'G
Nangal Uni Funds allocated for CER/CSR.
_" |Sr.No. | Financial Fund
£ Year Allocated Activities/Schemes Remarks
. (In Lakh)
T 5.00 Tree Plantation
5.00 Community Awareness Programme
y 22.00 Installation of Solar Lights
1 2024-25 3.00 Replacement of old fans & Lights in NFL and surrounding | Eco-Development acivity.
villages
15.00 Rain Harvesting System
212 Ammonia Detectors.
35.00 Installation of 200 Nos.Solar Street Lights nearby villages
315 01 No. Apheresis Machine Civil Hospital Rupnagar
2 023-24
¢ 553 Distribution of furnitue and electronic items. SBSS Memorial Govt Girls
College,Nurpur Bedi.
19.07 Gas Detectors. Pollution control Devices
6.74 Medical equipments donated Civil Hospital Nangal
S s 10.27  |Digital Interactive Smart Class rooms of Pb& HP. Schools of Pb & HP
Making smart clésées.adoption of Govt primery School
Kamachon (PB), provision of school items to Gavt schools,
83.96 renovation of floor of class room at GPS, Khamachan,
- 2020-21 L
distribution of artificial limbs and assistive devices to To Civil Hospital Nangal
13.20 |differentely disableled persons though ALIMCO.
82.50 Installation of 325 Solar Lights in 15 Villages Nearby villages
5 2019-20 - ;
3.74 Pollution control Devices
_|Gas Detectors.
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@ NATIONAL FERTIHLIZERS LIMITED §
LOUS YEARS NANGAL UNI'T. NAYA NANGAI, 3
o et Six Monthly Consolidated Reports
' STACK EMISSIONS ( Dece.. 2023 May. 2024) :
Sr. No. | Plant :| Parameter Std. Preseribed by | Analysis Results L ;
| MINAS/PPCR |
g G, | S.P.M. 150mg/Nm'* 35 135 |
-do- | SO2 1027 mg/Nm' 298 320
5 NAP NOX(A)  [400 mg/Nm™ | 345 370
NOx(B) -do- 354-384
3 , Urea SLM, 50 mg/Nm’ ab I3 A8
1 Nox Abatenient S.P.M. 150 mg/Nm”
NaNQO2 58 — 82
NaNO3 48 70
3. | GTG-HRSG NOx ; g T T
SOSE 2oy PRI e ND-ND
6 —_Tﬁi_n-{ar_\ Reformer | NOX 400 mg/NmJ 52-78
| Stack (AFCP) SOX ) ' - __—_w_“]__ﬂ_b“—_f\ﬂj ;
AMBIENT AIR QUALITY
Six Monthly Consolidated Reports
( Dec. 2023- May. 2024)
Sr.No. | Station Standards prescr-il‘a.éd_b_y“_"— :Anal_\fgls_l-{es_uhs |
| j CPCB/PPCB 1 g/M3 |
i I s e S D RN
| . _, I PM 4= 100 32— 80
| PM ;=60 18- 46
SO, 80 2.0-5.0
| NOx = 80 16.0 - 34.0
| | | CO = 4000 | Non Detectable |
| 2. [ | PM =100 35-82 |
g | PM 35 = 60 2050 l
f' | SO, 80 2.0 -5.0 1
| | NOx - 80 14.0 - 36.0 |
, ; CO 4000 Non Detectable ‘
[ J. 111 PM 4= 100 38 86 ‘
;' SO, - 80 2.0-6.0
; NOx — 80 22.0- 38.0
| CO 4000 | Non l’JelcQaﬁh_l_c |
Ctl’—%yo&)w

(Varinder Kumar)
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May.2024)

NATIONAL FERTILIZERS LIMITED
NAYA NANGAL

: Six Monthly Consolidated Report

TP Outlet (Dec. 2023 -

| Sr. No. | Parameter Std. Prescribed by | Analysis Results
E | MINAS/PPCB
. pll 6.5 8.5 72-7.8
15 | Ammonical Nitrogen as ‘N’ 50.0 19.8 - 28.0
I TKN as*N° 750 o oeeoas.29.7
[ 4. Iree Ammonical Nitrogen as N’ REY N
R Ii Nitrate Nitrogen as ‘N "— . _20_0 ~ . HONIE027
6. ll Cyanide as D A 02 T \_ﬂ_ ~ | Non Detectable
(77" | Vanadium a8 VY ‘ 162~ & | Non Detectable
i
£ ! Arsenic as AS el 0.2 ~| Non Detectable ¥
| Bl s s s el sl
9. sl S. 100.0 15.0 -24.0
HIF (Jll & (nehe_ﬁ . R 100 =~ 2lds=-32
|11, Hexavalent ChromiumasCr+6 [0.10 /| Non Detectable
1 12. lotal ('hr(nnium"a\s'_‘lCr' 2.0 Non Detectable
All parameters except pll are iﬁ mg/l. q{_
ANL=52106) W
(Varinder l\umai)
Manager (L.ab)
——
R ’)"
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ﬁft’?”s"ﬁamnt—wisc compliance report in respect of MOEFRg Environmental
FudaClearance Letter no. J- TOT/I066/A (1) dated 28-02-2008 . as under; -

5 Lhe project authority hag strictly adhered o (he stipulations of Punjab Pollution *
Control Board. . )
i No further expansion/ maodilications in the plant have been carried out.

S he SOL emissions remained in the range ol 298-320 mg/Nm’ against the
specitied standard of 1027me/NM?Y, The particulate matter
remained i the range ol 35-135 mp/Nm?
IS0mg/NM?, For Primary Reforme

in the emissions

against the specified standard of

rthe NOx emissions remained in the range of

52-78 mg/NM? against the specified standard 0f 400 mg/Nm®

N The location of Ambient Aijr Stations has been reviewed in consultation with
Punjab Pollution Control Board in the downwind direction as well as where
maximum ground level concentrations are anticipated.

V) Staeks of appropriate heights as per Central pollution control Board have been
provided to control the emissions from the vents. All the waste water is sent to
E TP for treatment and used in total recycle system after treatment.

v Lhe storage tanks are under negative pressure to avoid any leakages. Breather
vahves and secondary condensers with chilling have been provided for all the
Morage tanks to minimize vapor losses. _

vil) I'he waste minimization measures taken are (a) Metering and control of quantities
& (b) Automated filling to minimize spillage.

Vi Fugitive emissions in the work zone environment are regularly monitored and
sensors with alarm have been provided.

IX) All the rules and guidelines of HW (Management and trans-boundary movement)
rules. 1989 amended 2008 have been complied with
storage and disposal of hazardous wastes.

\) the noise levels in and around plant area remained well within the stand
prescribed i.e. below the 70dB.

for collection, treatment.

ards

eo development measures including community welfare measures for over
rmprovement of environment have been adopted.

all

M) A separate Environment Management Cell equipped with full fledged laboratory
has been functioning to carry out Monitoring Functions,

N The funds allocated have only been utilized for setting the project and its
chnvironment, '

Niv) o The six monthly compliance status report is submitted to PPCRB, Regional Office,

and Rupnagar regularly, q -~
Al ™

o
(Varinder Kumar)
Manager (Lab)
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National Fertilizers Limited

[A Govt. of India Undertaking]
Bathinda Unit: Sibian Road, Bathinda
Pin Code 151003 (Punjab)

Ph.: 0164 2270220, 2760200

Fax: 0164 2270463

Ref. No. NFB/TS/PE/Pond Ash/2024

Date: 24.05.2024

M/s Sujan Singh & Sons,

Civil & Road Contractor & Transporter,
H. N0.14681, Street No.1,

Guru Nanak Nagar,

Distt Bathinda (Punjab) 151001

Subject: Work Order for Lifting of 50000 MT of Pond Ash ‘as is where is’ and

“free of cost’.

Dear Sir

With reference to your request dated 08.05.2024, we are pleased to award you a
work order for lifting of approx. 50000 MT of Pond Ash on ‘as is where is’ and
“free of cost’ basis under the following terms and conditions:

1.0
11

1.2

1.3

SCOPE OF WORK

Scope of work inch des excavation of ash from Ash Ponds, loading the ash
on mechanic at transport means viz. Close Body Trucks / Dumpers duly
covered with tarpaulin & carrying the same to the dumping area Party is
allowed to make a suitable ramp on the embankment of Ash Pond to take out
the ash. This cut in the earthen embankment to make a ramp shall be made
good by the party after completion of the job at his own cost. The party will
provide a layer of good earth over the ramp and keep it in wet condition by
sprinkling of water to ensure that no ash blows with the wind. While
excavating ash from the Ash Ponds, the creating of safe working conditions
for removal of ash will entirely be the responsibility of the party. The scope
of work also includes all leads, lifts, tackles, tools, labour, water,
transportation etc.

Party at his own cost shall arrange route permit from the concerned
authorities, if required, land for movement of Mechanical Transport from
Ash Ponds to dumping area for transportation. The permission of State
Pollution control Board/any State Authorities if required, to dump the ash
under this contract, shall be arranged by the party at his own cost and
responsibility.

The party will make all arrangements to ensure that there is no blowing of
ash during excavation or transportation or dumping of ash at his cost and
shall ensure continuously sprinkling of water on ash wherever required, to
keep it/wet. The party shall also ensure adequate sprinkling of water at
excavation site, on the camps and roads used by his ash loaded closed body
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trucks/dumpers and at dumping site during execution of ash disposal work in
order to ensure that there is no blowing of ash due to wind.

The maintenance/dressing/leveling of ramps in Asli Ponds shall be arranged
by the party for smooth flow of traffic at its own cost.

The party shall ensure that there is no spillage of ash from the ash loaded
vehicles. The party will also ensure prompt removal of spilled over ash, if
any, from closed body trucks/dumpers in the roads, which should not be
there in normal circumstances;

NFL shall have sole and unfettered discretion to discontinue the lifting of
material without any prior intimation to party and depending upon the
situation.

No assistance will be extended by NFL for crossing the Railway line or
PWD roads if required and the party has to co-ordinate with Railway PWD
Authorities at his own cost and resources. It will be the prime responsibility
of the party to ensure that the rail tracks are always kept clean at railway
crossings.

The priority of lifting of ash from the ash ponds shall be decided by NFL and
which will be binding on the Party.

Party will not use NFL road without prior permission of Engineer-In-Charge.

PARTY’S OBLIGATIONS

The Party shall submit self-certified copies of documents regarding the name
and address of the company along with constitution giving status of the same
such as sole proprietorship / partnership or limited/private firm etc.

Responsibly of Supervision and Safety of Party’s workers (driver cleaner/
labour etc.) lies solely with Party Personal Protective Equipment (PPE) such
as shoes, goggles hand gloves dust mask etc. for workers shall be arranged
by Party.

It should understood by the party that in the event of any losses/damages
caused to NEL due to the reason whatsoever within his control and the same
losses/damages are proved, the party shall make good all the consequential
damages/losses to NFL without any protest and demur.

NFL’S OBLIGATIONS:
The Party may draw water from final treated effluent pond discharge header,
if available at free of cost or make an appropriate arrangement for the same.

Electricity will be provided free of cost at one point as per requirement of the
job.

STATUTORY REQUIREMENTS:
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The party shall abide by all the Instruction/ Directions/Guidelines
stipulations issued by the State/ Central Government Authorities including
Punjab Pollution Control Board (PPCB) and District Administration etc. in
connection with the work of collection and transportation of ash from time to
time during currency of this contract agreement.

SECURITY DEPOSIT (SD):

The party shall deposit SD of Rs.1,00,000/ (Rs.One Lakh only) within ten
days of issue of Work Order Security Deposit will not carry any interest and
same will be returned to the party after adjusting charges if any incurred by
NFL or imposed due to default liability found leviable by NFL on party
during the course of the tenure of agreement.

Security deposit shall be returned to contractor after successful completion
of the contract and obtaining “No objection certification” from executive
department.

Party can furnish a Bank Guarantee from any of the scheduled bank
excluding Gramin/Co- operative Bank in the form specified by NFL against
Security Deposit/Performance Guarantee (as applicable) for the faithful and
proper fulfillment of the contract. The Bank Guarantee should be valid for a
period of six months (contract period plus) plus 3 months claims period. The
Bank guarantee should be submitted by Bankers directly to NFL in a sealed
cover and not through contractor. The Contractor shall also arrange a copy of
swift message, for confirmation of BG (including all amendments) through
SFMS mode, from the BG issuing bank generated on communication
regarding issue of BG to our designated bank ICICI Bank Ltd., K1, Senior
Mall, Sector-18, Noida, UP-201301, IFSC Code ICIC0000031, as per
following details

(1) IFN 760 COV for issuance of bank guarantee

(i)  IFEN 767 COV for amendment of bank guarantee

(iti)  Issuing bank shall mention IFSC code as ICIC0000031 in field 7035
of IFN 760 COV/IFN 767 COV

(iv) Issuing bank shall mention NFL beneficiary code as
NFLNATIONALO04022015 in field 7037 of
IFN760COV/IFN767COV

SECURITY FORFETTURE:

In the event of non-performance /non-compliance with any provisions of the
Contract by the Contractor or termination of contract due to default of the
contractor, other than Force Majeure reasons, the Security Deposit /
Performance Guarantee shall be forfeited.

QUANTITIES:

The party shall be allowed to lift approx. 50000 MT of pond ash from Ash
Ponds of NFL Bathinda. Ash lifting will be allowed from Ash Ponds offered
by NFL only.
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COMPLETION PERIOD:

Lifting will be allowed only after the party deposit the necessary security
deposit (as per clause 5) with NFL. The entire work under this contract is to
be completed up to 31.08.2074. The scheduled date of start of the work shall
be considered from the day of the issue of LOI/WO.

AGREEMENT:

The party shall have to execute an agreement with NFL on a non-judicial
stamp paper of Rs.100/- at Bathinda on mutually agreed terms before start of
work. The cost of stamp paper shall be borne by the party himself.

INDEMNIFY THE NFL.:

Further the party would indemnify NFL and every employee of NFL against
all actions, proceedings, claims, demands, costs and expenses whatsoever
arising out of or in connection with matters referred to in relevant terms and
conditions and against all actions, proceedings claims, demands, costs and
expenses which may be made against the NFL or Government for or in
respect of, arising out of any failure by the party in the performance of his
obligations under the contract.

TERMINATION OF AGREEMENT:

NFL reserves the right to terminate the agreement if any notice/ legal notice
is served to NFL by State/Central Government including Punjab State
Pollution Control Board (PSPCB) and District Administration in relation to
collection and transportation of ash.

ARBITRATION & CONCILIATION:

Any dispute or difference whatsoever arising between the parties out of or
relating to the construction, meaning, scope, operation or effect of this
contract or the validity or breach thereof shall be resolved amicably through
negotiations by the parties. A “Notice of Dispute” shall be given by the party
seeking resolution of a dispute to the other party. If the dispute is not
resolved within Thirty (30) days from the notice, the dispute shall be referred
to arbitration as per the procedure mentioned herein below.

A written notice shall be given by the contractor invoking arbitration to
National Fertilizers Limited through Unit Head.

Where the claim including determination of interest, if any, being claimed up
to the date of commencement of arbitration does not exceed Rs. Five crore,
the reference shall be made to a sole arbitrator. The patties shall mutually
agree on the name of sole arbitrator. In case of disagreement upon the name
of the sole arbitrator, the appointment of Sole Arbitrator shall be done in
accordance with the provisions of Arbitration & Conciliation Act, 1996.

Where the claim including determination of interest, if any, being claimed
upto the date of commencement of arbitration exceed Rs. Five crore, the
reference shall be made to arbitral tribunal consisting of three arbitrators.
Each party shall nominate one arbitrator each within 30 days from the date
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of receipt of notice of invocation of arbitration and two nominated arbitrators
shall appoint the presiding arbitrator within 30 days thereafter, if a party to
the dispute refuses or neglects to nominate an arbitrator on its behalf within
the period specified or the two arbitrators fails to nominate Presiding
arbitrator, appointment of Arbitrator(s) shall be done in accordance with the
provisions of Arbitration & Conciliation Act. 1996

The Arbitration proceedings shall be governed by the Arbitration &
Conciliation Act, 1996 and any further statutory modification or re-
enactment thereof and the rules made there under.

It is agreed by and between the parties that in case a reference is made to the
Arbitrator for the purpose of resolving the disputes/ differences arising out of
the contract by and between the parties hereto, the Arbitrator shall not award
interest on the awarded amount more than the rate of SBI PLR/Base Rate
applicable to NFL on date of award of contract.

The Seat and venue of Arbitration shall be at Bathinda.

The cost of the proceedings shall be equally borne by the parties, unless
otherwise directed by the arbitral tribunal. The decision of the arbitral
tribunal shall be final and binding on all parties.

JURISDICTION:

Notwithstanding any other court or courts having jurisdiction to decide the
question(s) forming the subject matter of the reference, if the same had been
the subject matter of the suit, any and all actions and proceedings arising out
of or relating to the contract (including any arbitration in term’s thereof)
shall lie only in the court of competent civil jurisdiction in this behalf at
Bathinda and the said courts shall have jurisdiction to entertain and try any
such action(s) and/or proceedings) to the exclusion of all other courts.

FORCE MAJEURE CLALISE (FMCQC):

The terms and conditions agreed upon under the contract shall be subject to
Force Majeure. Neither the contractor nor NFL shall be considered in default
in the performance of their obligation contained therein, if such performance
is prevented or delayed or restricted or interfered with by reason of War,
Hostilities, Acts of Public Enemy, Civil Commotion, Strike, Lockouts,
Epidemics / Pandemics, Accidents, Fires, Explosions, Flood, Earthquake,
regulation or ordinance or requirement of any Government or any sub
division thereof or authority or representative of any such Govt., and/or due
to technical snag/reasons or any other Act whatsoever, whether similar or
dissimilar to those enumerated beyond the reasonable control of the parties
hereto or because of any act of GOD. The party so affected, upon giving
prompt notice to other party of such conditions and cause thereof from
within 15 (Fifteen) days of occurrence of such event, shall be excused from
such performance to the extent of such prevention, delay, restriction or
interference for the period it persists provided that the party so affected shall
use its best efforts to avoid or remove such causes of non-performance if
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possible and shall continue performance hereunder with the utmost dispatch
whenever such causes are removed.

If the performance in whole or in part of any obligation under this contract is
prevented or delayed by reason of any such event for a period exceeding 90
(Ninety) days, either party may at its option terminate the contract by giving
notice to the other party.

For delays arising out of Force Majeure neither NFL nor the Contractor shall
be liable to pay extra costs or to make good any losses incurred consequent
to the happening of any of the event, provided it is mutually established that
Force Majeure condition did actually exist.

15.0 INSURANCE:
You shall be solely responsible for you & your workers in case of any injury,
accident etc. arising out of or in the course of execution of contract.

Two copies of this letter are being sent. You may return one copy of this
letter, duly signed, to undersigned as token of acceptance.

Thanking you
Yours Sincerely,
For & on behalf of National Fertilizers Limited
Sd/-
(Sandhya Batra)
Dy. General Manager (TS)
Copy to:

DGM (Prod & Proj)/DGM(M)/CM(Civil)/CM (HR)/CM (F&A)/DC (DISF)/Mgr
(VIG)
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PERFORMANCE BANK GUARANTEE FORMAT
This between BANK GUARANTEE No. made this day
of between a bank incorporated and having its registered
office at (hereinafter called Bank) which expression

shall unless repugnant to the context or contrary to the meaning thereof include its
successors and assigns on the one part and NATIONAL FERTILIZERS LIMITED,
a Company registered in India under Companies Act, 1956 and having its registered
office at Core Ill, Scope Complex, 7, Institutional Area, Lodhi Road, New Delhi
110 003, India to the context or contrary to the meaning thereof include its
successors and ass on the other part.

WHEREAS in pursuance to the agreement No. dated

(hereinafter called CONTRACT) entered into between National
Fertilizers Limited (hereinafter called OWNER and a
company incorporated in (hereinafter called

CONTRACTOR) which expression shall unless repugnant to the context or
contrary to the meaning thereof include its successors and assigns, for supply of

as envisaged in the Contract, Contractor has to submit a Performance
Bank Guarantee for Rs. (Rupees

only).

CONTRACTOR accordingly agrees to furnish the Performance Bank Guarantee as
hereinafter contained towards fulfillment of all of its obligations under the contract.

NOW THIS DEED WITNESS AS FOLLOWS:

1. In pursuance of the Contract, the Bank hereby guarantees as a direct
responsibility to OWNER that the BANK is holding the amount of Rs.
(Rupees only) at Owner’s

disposal and hereby promises and shall be bound to pay to OWNER,
forthwith at Owner’s written notice stating that the contractor has failed to
fulfil its obligations under the contract for reasons for which contractor is
liable and without any protest or demur and without recourse to contractor
and without asking for any reasons as to whether the amount if lawfully
asked for by Owner or not, the entire amount or the portion thereof as
mentioned by Owner in the notice. The decision of the Owner as to whether
the terms and conditions of this Performance Bank Guarantee have been
observed or not shall be final and binding on the BANK in any case however
the Bank’s responsibility under this Performance Bank Guarantee is limited

to Rs. (Rupees only).
2. This Performance Bank Guarantee shall be valid for an initial period of
months  from  date of this Bank  Guarantee
No. dated given by the Bank to Owner
become effective. Upon issuance of completion certificate according to
terms of contract on expiry of months after the issuance of the

above-mentioned certificate of completion certificate, the Performance Bank
Guarantee shall become null and void.
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This Performance Bank Guarantee shall be in addition to and shall not affect
or be affected by any other security now or hereafter held by Owner un
account of money hereby intended to secure and Owner at its discretion and
without any further consent from the Bank, and without affecting its rights
against the Bank, nay compound with, give time or other indulgence to or
make any other arrangement with Contractor and nothing done or omitted to
be done by Owner in pursuance of any authority or permission contained in
this guarantee, stall effect discharge of the liability of the Bank.

UNLESS PREVIOUSLY CANCELLED BY THE OWNER, this
Performance Bank Guarantee will remain in force initially upto

months from the effective date of Bank Guarantee No.

dated given by the Bank to the Owner and subject to
provisions of paragraph above will stand automatically cancelled on the
expiry of the said period. Unless demand or claim under this Bank Guarantee
is made on Bank in writing within three months from the date of expiry of
this Bank Guarantee, all the nights of Owner against the Bank shall be
forfeited and Bank shall be relieved and discharged from all the liabilities
hereunder.

Any notice by way of request, demand or otherwise hereunder may be sent
by post to the Bank addressed as aforesaid, and if sent by post, it shall be
deemed to have been given at the time when it would be delivered in due
course of post, and in proving such notice, when given by post, it shall be
sufficient to prove that the envelope containing the notice was posted and a
certificate, signed by an officer of the owners, to the effect that the envelope
was so posted, shall be conclusive.

This guarantee will not be discharged due to the change in constitution of the
Bank or the Contractor(s). Also, the guarantee will not be discharged due to
change in the constitution or Management of NFL (Owner).

The Performance Bank Guarantee it to be returned to the Bank after its
expiry in terms of Paragraph 4 above.

The Bank declares that it has the power to issue this guarantee and the
undersigned have full power to do so. Dated ___ this __ day of 2024.
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By Speed Post
F. No. IA-L-11011/61/2024-1A-|
Government of India
Ministry of Environment, Forest and Climate Change
(I.A. Division)

Indira Paryavaran Bhavan
Jor Bagh Road

New Delhi-110 003

Email: pankaj.verma@nic.in

Dated: Eﬁth February, 2025

To,
The Deputy Director General of Forests (C),
Ministry of Environment, Forest and Climate Change,
Integrated Regional Office, Bays No. 24-25,
Sector-31A, Dakshin Marg,
Chandigarh-160030

Sub: Non-Compliances observed w.r.t project “Changeover of feedstock
from Fuel OillLSHS to R-LNG for existing Ammonia plant at NFL, Panipat,
Haryana, NFL Punjab and NFL Nangal units by M/s National Fertlizers Ltd.”.- reg.

Ref: i. Ministry’s EC letter No. J-11011/1065/2007-1All dated 27.02.2008.

ii. Ministry’s EC Letter no. IA-J-11011/1066/2007-1A(ll) dated 28.02.2008

iii. Ministry’s EC Letter no. 1A-J-11011/1064/2007-1A(ll) dated 27.02.2008

iv. Monitoring report submitted by RO, Chandigarh vide letter 1-
27/2024/Misc./ENV/eFile dated 25.11.2024.

v. Letter seeking Action Taken Report dated 12.12.2024 to NFL Bhatinda, NFL
Nangal and NFL Panipat.

vi. ATR submitted by PP vide letters dated 09.01.2025.

Sir,

The matter herein pertains to the OA no. 620 of 2022 titled ‘Kaushal Kishore
Vishwakumar vs State of Punjab & Ors.’ Pending before the Hon'ble NGT (PB), New
Delhi regarding violations of environmental norms by M/s National Fertilizers Ltd. in
handling and disposal of carbon and hazardous waste.

2. With respect to non-compliance observed by the Regional Office (RO),
Chandigarh in the inspection report dated 25.11.2024, Action Taken Report has been
received from the PP, M/s National Fertilisers Ltd dated 09.01.2025 (Copy enclosed)
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3. It is requested to kindly verify the facts of the response submitted by the PP
and provide the comments at the earliest.

This issues with the approval of the Competent Authority.

Yours faithfully
Encl: As above N\ M

(Pankaj Verma)
Scientist ‘F’

Copy to:

M/s National Fertlisers Ltd., NFL, Bhatinda-151003, Punjab

M/s National Fertlisers Ltd., Nangal Unit, Naya Nangal, Punjab-140126

M/s National Fertlisers Ltd., NFL, Panipat-132106, Haryana

The Member Secretary, Ind-2, Ministry of Environment, Forest & Climate
Change, Indira Paryavaran Bhawan, Lodhi Road, New Delhi-110003.

5. HSM Division, Ministry of Environment, Forest & Climate Change, Indira
Paryavaran Bhawan, Jor Bagh Road, New Delhi-110003.

R o fha S

"
N,

(Pankaj Verma)
Scientist ‘F’
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Decision of Ministry of Environment, Forest and Climate Change with respect to
discussion on issues pertaining to clarifications sought on Hazardous and Other Wastes
(Management & Transboundary Movement) Rules, 2016, as approved by the Competent
Authority on the basis of recommendation of the 70t Meeting of the Technical Review
Committee (TRC) held on 17" November, 2021

Agenda 1: Clarification with respect to Hazardous and other Wastes (Management &
Trans-boundary Movement) Rules, 2016 (HoWM Rules, 2016)

Agenda 1.1: Representation from Material Recycling Association of India (MRALI)
MRAI has raised following issues related to import of Lead Scrap

(i) Permission for import of Lead Scrap to be granted on IEC basis (Import-Export
Code basis)

MRAI has stated that many industry members have multiple manufacturing units at
different locations across the country. Their export/sales commitments are also entity based and
not location based. Whilst MOEF&CC grants import permission of raw material on location/plant
basis and these permissions are not inter-changeable. Hence, they have requested to make the
permissions inter-changeable within an IEC code/same entity.

Recommendation: The committee deliberated upon the issue and heard the views of MRAI
representative. After detailed deliberation on the issue the committee
recommended that the representation may be sent to CPCB for their
views/comments w.r.t. compliance of consent under the Air and Water
Act and authorization under HOWM Rules, 2016 by SPCB.

(i)  To allow import of additional quantities of Lead Scrap against Export Volumes
without affecting existing policy of total production quantities.

MRAI has stated that MOEF&CC in 107" meeting of EC proposed to give weightage of
80% to exports but same time the total production weightage is reduced. Hence, they have
requested to either allow 100% weightage for export volume in the policy suggested by Expert
Working Group (EWG) or total recommended quantity for import as sum of 40% production
and 80% of export volumes with recovery factors as applicable.

Recommendation: The committee deliberated the issue and heard the views of MRAI
representative. The committee then recommended that for lead waste
import equivalent to 100% in place of 80% of the export quantity with
recovery factor, which was decided in the 107" meeting of EC, may be
taken for calculating the quantity. However, the total quantity will be
sum of the quantity calculated for export and 40% of domestic sale.
The Committee also discussed the issue of release of lead into the
environment during processing of lead waste by exporting units where
import of lead waste is permitted by the Ministry, in order to assess the
need to restrict import of lead waste from environmental consideration.
For this purpose, the Committee recommended conducting a study in
a few such units through CPCB.

(ili)  Change in document format of permission for import of Lead Scrap
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MRAI has stated that the import permission is a public document and is shared with
various Government departments as well as on Ministry’s website. The industry feels that there
are lot of private information mentioned in the permission letter which are to be kept confidential
from the intra members of industry. Hence, they have requested to issue the permission letters in
the old format only.

Recommendation: The committee deliberated upon the issue and heard the views of MRAI
representative. After detailed deliberation on the issue the committee
recommended that as requested by the representative of MRAI details
of product wise breakup and employee may not be mentioned in the
permission letter being issued.

Agenda 1.2 Incorrect Classification of Cosmetic Products under category 28.4 & 28.5 of
Schedule | of the Hazardous Waste (Management and Transboundary
Movement) Rules, 2016 - representation from M/s Procter & Gamble Home
Products Private Limited (P&G), Baddi, Solan, HP.

M/s P&G has stated that they manufacture cosmetic products and detergents at Baddi
plant and if any products are found to contain packaging defects or grammage issues (“End of
Line Rejects” or “EOL Rejects”), such secondary cosmetics products are segregated separately
and are not sold to end consumers.

In March, 2018, the applicant received a notice from HPSPCB stating that EOL rejects
falls under Hazardous Waste Category. Also, the CPCB vide its letter dated 10" October, 2019
had clarified that these off specification & date expired products generated from
production/formulation of drugs/pharmaceutical and health care product respectively comes
under Schedule I of HW Rules, 2016.

However, the applicant again approached CPCB vide its letter dated 23™ September,
2020 claiming incorrect Classification of Cosmetic Products under category 28.4 & 28.5 of
Schedule I of the Hazardous Waste (Management and Transboundary Movement) Rules, 2016.
Then the CPCB vide its letter dated 12 October, 2020 informed applicant to approach TRC
constituted by MoEF&CC for identification of off specification & date expired products as non-
hazardous.

Accordingly, the applicant has now requested the Ministry to consider these EOL rejects
as non-hazardous.

Recommendation: As no representative of the company joined the meeting, the committee
therefore deferred the case for next meeting for better understanding
of the case.

Agenda 1.3 Clarification on import of SBR GRANULES 1-4mm and SBR GRANULES
0.8-2.5mm

Import cell, Directorate General of Foreign Trade, Department of Commerce, Ministry
of Commerce & Industry has forwarded an application received from M/s JL Global Ventures,
Gurgaon requesting for import license for import of 700 Tons of SBR GRANULES 1-4mm and
SBR GRANULES 0.8-2.5 mm and requested for provide comments/NOC.
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M/s JL Global Ventures, Gurgaon has also informed that these material will be imported
as a finished goods and there will no further reworking on the product (except repacking). These
SBR granules will be issued to infill in the artificial turfs in the soccer/football ground.

Recommendation: The committee noted that the SBR Granules of size 0.8-4 mm are
product and does not require permission from this ministry.

Agenda 1.4 Clarification on import of Wheel Chairs, Pediatric Wheel Chairs for invalid,
Walkers, Canes, Pair of crutches (old and used)

Import cell, Directorate General of Foreign Trade, Department of Commerce, Ministry
of Commerce & Industry has forwarded an application received from M/s. Emmanuel Hospital
Association, New Delhi for import of 315 nos. of Wheel Chairs, Pediatric Wheel Chairs for
invalid, Walkers, Canes, Pair of crutches (old and used) and requested for provide
comments/NOC.

M/s Emmanuel Hospital Association, New Delhi has also informed that these goods do
not have any electrical or electronic assemblies. There are no hazardous substances in any of the
goods/equipment. Also, they have informed that there is no any Basel No. available as per the
HW Rules, 2016.

Recommendation: The representative of the company informed that these goods do not
have any electrical or motorized components. The committee therefore
recommended that these goods does not fall under HW Rules, 2016 and
does not require permission from this ministry.

Agenda 1.5 Clarification sought with respect to Carbon Slurry lying in the Ponds is a by-
product and not a waste - Representation from M/s National Fertilizers
Limited

M/s National Fertilizers Limited, a Public Sector Undertaking under Ministry of
Chemicals & Fertilizers is engaged in production and marketing of Urea and other chemicals
from its plants located at Nangal, Bathinda (Punjab) and Panipat (Haryana). Both these units
were using Fuel Oil (FO), Low Sulphur Heavy Stock (LSHS) as feed stock in the ammonia plant.

During the course of use of FO/LSHS as feedstock, Carbon Slurry is generated during
the process of partial oxidation. About 80% of the generated carbon was re-cycled back to the
process in the form of carbon oil while the balance quantity was sent as Carbon Slurry to Carbon
Slurry pond. This Carbon Slurry is a by-product and was stored in lined ponds within the factory
limit. Further, Carbon Slurry was earlier sold as Industrial Product. As on date the old stocks of
Carbon Slurry are still lying in ponds at Nangal, Bathinda and Panipat plants. It is further
informed that there is no generation of Carbon Slurry from Nangal, Bathinda and Panipat plants
currently as the Company has started using clean feed (NG).

Ministry has been requested for not considering the Carbon Slurry (Carbonaceous
material) lying at NFL as hazardous waste and accordingly NFL may be allowed to dispose-off
the same without considering the same in Hazardous waste as a onetime relaxation.

571



1519

The matter was discussed in 65 and 66" Meeting of TRC held on 10" July, 2018 & 23™
July, 2018 and the recommendation of the committee is as follows:

“During presentation the representative of NFL stated that carbon slurry has been
generated in the production of ammonia when the feedstock was fuel oil or LSHS. The
carbon slurry was then discharged into the pond containing ash from the coal fired boiler.
Their submission that it should be considered as aby-product is not sustainable since no
by-product can be mixed with a known waste. So far, as its hazardous nature is concerned
they have submitted an analysis with respect to heavy metals for which certain values
appear to be higher than the limits in Schedule 11 of HW Rules, 2016. The limits in SCH |1
with respect to heavy metals are based on TCLP test. From the analysis it is not clear how
the analysis has been done. Moreover, it is not clear whether the sample taken for analysis
is a representative sample. Further, it could not be explained as to how this material would
be utilized or disposed of if taken out of the hazardous category. The Committee suggested
the following:

I. Take representative samples and get it analyzed for its hazardous nature as per
Schedule 11 of the HW Rules, 2016.

ii. They should come out with a proposal for its utilization or disposal in an
environmentally sound manner.

ii. They should submit quantities of the total material lying in the three ponds of
the respective plants.”

Now, M/s Shubham Sales Co., which has been allotted the Carbon Slurry lying at Bathinda and
Panipat by Auction, has submitted the analysis report and other documents and requested to
consider this waste as by-product and non-hazardous.

Recommendation: During the meeting the representative of CPCB informed that as per
the analysis carried out by the CPCB, the Carbon Slurry lying at NFL
Bathinda and Panipat are hazardous in nature. The committee
therefore recommended that applicant may approach to CPCB for
utilization of Hazardous waste under Rule 9 of HOWM Rules, 2016.

Agenda 1.6 To consider steamed out Spent Clay in Petrochemicals as non-hazardous-
Representation from M/s ONGC Mangalore Petrochemicals Ltd. (OMPL),
MSEZ, Permude, Mangaluru

M/s ONGC Mangalore Petrochemicals Ltd. (OMPL), MSEZ, Permude, Mangaluru has
requested to consider Spent Clay steamed out in petrochemical process as non-hazardous. They
have stated that spent clay generated from Petroleum refining process is categorized as
Hazardous waste at Sl. No. 4, Schedule-I of HW Rules, 2016. However, OMPL is a
Petrochemical complex producing Paraxylene as the main product, for the Petrochemical process
and Spent clay generated from Petrochemical process is not listed as Hazardous Waste.

In order to ascertain the hazardous nature of spent clay generated from petrochemical
process, OMPL has carried out analysis of their spent clay from NABL approved laboratory for
the parameters listed in Class A & B of Schedule Il of HW Rules, 2016. In addition, OMPL has
carried out lab scale tests for usage of spent clay in making of tiles, inter locks and bricks etc.

On the basis of analysis report, OMPL has requested to consider 'Spent Clay' generated
at OMPL as non-hazardous to utilize as a substitute for Natural resources in the manufacturing
of Building material such as tiles, bricks and inter locks.
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The matter was discussed in 69" Meeting of TRC held on 19" February, 2020 and the
recommendation of the committee is as follows:

“The committee noted that Spent Clay is generated in the OMPL complex and as per
schedule I Spent Clay is not listed as a Hazardous waste. The applicant has also provided
analysis for the waste for parameters in schedule 11 by two NABL laboratory and claim
that all hazardous constituents are within the limits given in the schedule 11. However, one
of the labs has given the parameters in terms of mg/kg whereas as per the schedule 11 the
values have to be reported in mg/litre. The other lab has given the values in mg/litre but
the test method is given as something of their own and not the method prescribed in the
HW Rules, 2016. The committee therefore recommends in first instance that requisite
number of samples may be drawn by CPCB and analyzed for parameters given in schedule
I1. On receipt of the result of analysis by CPCB, the matter will be reconsidered.”

Now, OMPL vide email informed that the CPCB has visited the plant and collected the
sample as recommended by TRC and requested to consider 'Spent Clay' generated at OMPL as
non-hazardous to utilize as a substitute for Natural resources in the manufacturing of Building
material such as tiles, bricks and inter locks.

Recommendation: The representative of the CPCB informed that they have done the
analysis of the Spent clay and found that it is hazardous in nature. The
committee therefore recommended that applicant may approach to
CPCB for utilization of Hazardous waste under Rule 9 of HOWM
Rules, 2016.

*hkkkk
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Government of India
Ministry of Environment, Forest and Climate Change
HSM Division
dokokokok
1** Floor, Jal Block
Indira Paryavaran Bhawan
Jor Bagh Road, Aliganj
New Delhi — 110 003

Date: 11" January, 2022

Subject: Clarification sought with respect to Carbon lying in the Carbon Ponds is a by-
product and not a waste - Representation from M/s National Fertilisers Limited —
reg.

This pertains to your communication with regard to Carbon lying in the Carbon Ponds is a
by-product and not a waste.

2. The Technical Review Committee (TRC) had a deliberation on the matter in its 65" meeting
held on 10" July, 2018, 66" meeting held on 23" July, 2018 and 70"meeting held on
17" November, 2021. During the 70" meeting held on 17" November, 2021, the representative of
CPCB informed that as per the analysis carried out by the CPCB, the Carbon Slurry lying at NFL
Bathinda and Panipat are hazardous in nature. The committee agreed to the findings of the CPCB
and decided that the material in question is hazardous in nature. It is further recommended that
applicant may approach to CPCB for utilization of Hazardous waste under Rule 9 of Hazardous and
Other Wastes (Management & Trans-boundary Movement) Rules, 2016.

3. The matter has been examined in the Ministry and the recommendations of the Committee are
agreed to.

4. This iscues with the approval of the Competent Authority.

(Ved Prakash Mishra)

Director
To:

1. The Chief General Manager (Technical), National Fertilisers Limited, A-11, Sector 24, Noida
201301 District Gautam Buddh Nagar (U.P.).
2. M/s Shubham Sales Co., 3038, Guru Kasi Marg, Bathinda, Punjab.

Copy to,

The Member Secretary, Central Pollution Control Board, Parivesh Bhawan, East Arjun Nagar,
Shahdara, Delhi -110 032.
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I 4. ST.u.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

1.5, -31.Te1.-31.-13032024-252946
CG-DL -E-13032024-252946

TETTIT
EXTRAORDINARY
AT | |—ETe 3—37-97% (i)
PART I1—Section 3—Sub-section (i)

TR & THTIAT
PUBLISHED BY AUTHORITY

. 165] TE Rl WrearT, w12, 2024/ 22, 1945
No. 165] NEW DELHI, TUESDAY, MARCH 12, 2024/PHALGUNA 22, 1945
TN, I AR TAGTY qREdT HATAT

7% feett, 12 9T+, 2024

LA, 177(37).—F=0T TR, TATFLT (F2e07) AT, 1986 (1986 FT 29) FT &M< 6, 41T
8 3T &TXT 25 FIRT Wacq TRl &l YA F¥d gU, TREFEHT 37 3T+ AT (e AT FHATIT F=e)
7w, 2016 # 3 Hertee F & forg Mwferiaa Fem aardt g, i -
1. (1) == [Fagt &7 gfereg ama oy s v afore (Jeer i HurI q=a) geree Hay,
2024 g
(2) T =\ 977 6 ST 937 7, ST 01 3191, 2024 T T g1, & AT, TSI § 3% TH1IAT T
AT | Tgcd gl
2. URETEHY T AT AT (T AT HHATIE H=e) 2w, 2016 (e 60 =896 T997q S 79
FET TAT €), § w3 #, @< 22  vearq, Meferiad @< sia-earaa o ST, o91iq -
22, ‘TRl #FF” | A IHFEHT AT F U F o0 ‘T AqTAY Wy [Iw, 2016' #
fRfae e iz afenm 817
3. S (AT & 9 6 #, IUMIw (19) & T997q M oriad STEH S eATod AT STTusT, i -
*(17) & Fal Ff Gafaq T5F TgUT HIA0 q1E AT TG00 [HF=r0r afffa & qriesn e w241
2T

1842 G1/2024 1)
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2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(i)]

(177) THETT el &l A THFEHT AT FT I e & areatas ST a7 TATAH ol o T
BT 3T & Hafard Afserg T&T 3 § TEAT R 997 Y& 4 § Faferd g yguor ==y a1 a7
srguror f=ror St v arfis Eeeft wréa Fw=1 grft
4. 3 AT & e 8 #, 3ufeaw (1) & Tigs ®, 92 (i) & w019 9, Aeferiaa @ @ S, o90q -
"(i) FE FITHRAT (7 | TH 2 TAay F S=) IThT AT &7dT F U |1 o] =37 a6 =fiw e
oAl (T a7 TTaay & FH) IThT ATIUF 47qT F o1 91 90 o a6
5. 3<% =ET & MW 12 %, SU=aH (6@) & ©M19 0%, M foried U= T@T STTuAT, ST -
“(6®) TLF-IATHF AT TA-STATHFIT TTATTIAT AT FT AT A ATTUFR SATITEA
IATH ST STaerd & HaTd s 9T & 97 =T gl
6. S (AT & = 29 ®, Sufaaw (6) & wanq Raferiaa sufe=m srea:eafud B S, oaiq -
"(7) STURT (6) F ST TATTIT T AT TATAT ¥ [SHTHA g T TGO [FFA0T F1E il (I 9
FAT FLHT T AATU T AEGLT (HGial 6 AT ohar S|
(8) Frxra WUl fRF=or A1 faariva ScTe® SAvarad JHIAT & AfHaT  forg 3gaw 6w

AqH gt = I war S % e 39 % srefia faeartia soare® 3Tty & 7 @ A S
#r Rafa & qartawofitT wias w7 FwHer: o Jfaad i | Tiaerd & a2a< gR |

(9) TIEA = HTEAH | Toeeiahd (HahTAl & s = [Seariid IcaTah Iaardcd AT s = aT 3%
9= (8) # fAfate IgaA oY =Faw ToF & = gril"
7. 36 fagst & w30 #, 3ufaae (4) & warq fMeteriea sufqes sea-eafud o ST, seiq -
"(5) Faaoit FT WA St GHI-HTHAT § Y- H51T TLHTE AT T1< Tg TATETT gl 1T & 1o TAT HLAT
ATehigd H AT = HFAT % TATAT HIATAAT & [T AA9TF ¢ AT a8 aasr g oneft oft goamafe &

e frae et seares, g AfSrwat, TR0 ST YRR O SaTas® & 2q HEet & erefie
Frawoft a7 R w i STt BT 8, 7 STt Stafer @ S T AT /79 & 78 qal g, e < daahdl

2
8. 3w fAIwi &t srqgHT Il #, 97 & ®, AT =A% @ 3 & qd\, g9 §. 3011 F qreA qare
"TIATTAANT STFIAS o THT AT ST e T &l STTuaf, 70 -

o TiAHATFAG-HaA T SATRIF T T9 STHIFAT

9. I fAIwi &t e VI #, 78 "% @ 3 & i, ¥9 (2) H 99 7. 3011 F a8 ‘qifcrrae -
9T&% T AT [T SITUAT,

10. 3% AT &7 =T IX H,
(i) =T 6 F ITIT (5) *F TATH Mg ITUT v eATToa v Sror, v -

"(6) FHT TLAHTT AT FIT Hal T LRI & TG T g F TG0 AT € % T I 7y
T AR gl & Aqa Eeard Scaras STt YHo-a=1 & =T It siawor & o
TS 7 U o e 5 eqriua ¥ T

(7) STUT (6) F AL T T T TATAT S AHTHT ety Sguor == a1 & Frnriert
U FETT ALHRTT GIT AATU T AETELT o SAETY ST ST
(8) et T fA==vr A1 et Ieares SALaT e YHrora=i % fFfawa % fow sgaw &iw

AT JAT & I FEMT ST 6 20 Sqg= & 927 10 F efiq fEearia Icaras Savariacd &
T T ST T Rt & arieeoiiar Siaehe T Fwmer: ord STaerd oY T Staerd & aaa gl

(9) TIET F HTLAH | TREEa el & o= FAaearia Icarees IaeaTaed Torord= i =T
T 39T (8) # Afate IgaH sfix =Aaw ToF & &= grill"

576



1524

[T [I—=vE 3(i)] T T (ST - STETLTI 3

(i) T 8 3 3" Hataa wiaAtsAt & qe=Tq, Mwaforfaa f=r siaefud fFham Sosm, srariq : -
“8.(F) Re< ¥ Saaafe - (1) osft Rgew 579 gy e o 1o ==t & gra, seaer Refer
STHTOT-T 1Y UHT 7 T GAAT0 JI AT I Ted ¢ TEd
(2) &+t e AT 7= & arius o fqaet FexiET afeaq A @it a8 F 9991q
IeaLad! WTH % 3(d aF AT T Tgol Teel ¥ HreeT Fhe|”
(i) T 9 F ITHRT (5) F TeATq AFATI T ITUT ST &ATAq AT ST, 3747 -

*(6) fAaTft T XA Fit GHI-HHAT § Ge- FIT TCHT HT (S T AT & SA7aT & 36 VAT e
ATehied H AT 2 HFHT % TATAT FHIATAAT o 1T ATG9TF ¢ AT a8 AT ZIT Toheft off Foamafy &
e fraw e Scutas, |ug AfeRal, TR0 3 W o SATas &0 =4 HoHt & i
FErawoft a7 R 9t S BT 8, § STt Safe aF S T AT /19 & T8 dal g, e « dahdl
2k
11. I A9 & T&7 (2) ®, ofii= ' & = e it 9 o’ § @< 14 % T4 Aeored 9
ERESHECRERIEILUINE DI e

"15.(i) TTATIAT TR S o7, YT ST, TS AT Srfa & 10T wei-wel giord
BN ATl TREFEAT ATALT FT ZHE ATAHRT F ZIT 2 (MAAT & TS 6 o7 e ghaem &
TATAF o AT AT TATHAT 6 TTE | (&7 ST

(ii) TREFeHT Safrse ST ATEhd T § THIhd (@A ST6AT & 0 HAHd &9 § giod gial &
Toreft Uy sraferse it Tg=Td g | U 0TH & Hia< STahre # giegfera B Srosm

TR T TAT H AR Tl g T ScATa T 1hd @HaT & FATaT 7 13T 8"
[T, &. 23/151/2022-T=9THTH]

qLIT ITA T, 39T af=a

feoqur o Faw AT % TSI, AL, 9 1, €@ 3, IUET (i) § "ediw arEn . 395(3) aRE
04 =19, 2016 FIT THITAT FFT 0 o i "eqrs ar.#1.4. 677(37) ara 18 ffawy, 2023
g sifaw s genfaa o w o

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 12th March, 2024

G.S.R. 177(E).—In exercise of the powers conferred by sections 6, 8 and 25 of the Environment (Protection)
Act, 1986 (29 of 1986), the Central Government hereby makes the following rules further to amend the Hazardous
and Other Wastes (Management and Transboundary Movement) Rules, 2016, namely: -

1. (1) These rules may be called Hazardous and Other Wastes (Management and Transboundary Movement)
Amendment Rules, 2024.

(2) They shall come into force on the date of their publication in the Official Gazette except para 6 and para 7
of these rules, which shall come into force from the 1% Day of April, 2024.

2. In the Hazardous and Other Wastes (Management and Transboundary Movement) Rules, 2016 (hereinafter
referred to as the said rules), in rule 3, after clause 22, the following clause shall be inserted, namely:-

““22A. “deposition centers” means the deposition centre specified in the Solid Waste Management Rules,
2016 for collection of domestic hazardous wastes.”’;

3. In rule 6 of the said rules, after sub-rule (1A), the following sub-rule shall be inserted, namely:-

“(1B) The deposition centers shall obtain authorization from the State Pollution Control Board or the
Pollution Control Committee concerned.
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(1C) The deposition centers shall provide the domestic hazardous waste to the actual user or operator of the
disposal facility and maintain records of the same in Form 3 and shall file annual return in Form 4 to the
State Pollution Control Board or the Pollution Control Committee concerned.

4, In rule 8 of the said rules, in sub-rule (1) in the proviso, for clause (i), the following clause shall be substituted,
namely:-

““(i) small generators (between five to ten tonnes per annum) up to one hundred and eighty days of their
annual capacity and small generators (less than five tons per annum) up to three hundred and sixty five days
of their annual capacity”.;

5. In rule 12 of the said rules, in sub-rule (6B), the following sub-rule shall be substituted, namely:-

““(6B) The import of post-industrial or pre-consumer polyethylene wastes shall be permitted with a
requirement to export at least thirty five percent of the total annual turnover”;

6. In rule 29 of the said rules, after sub-rule (6), the following sub-rules shall be inserted, namely: -

“(7) The operation of the platform established under sub-paragraphs (6) shall be operated and regulated in
accordance with the guidelines made by the Central Government on the recommendation of the Central
Pollution Control Board.

(8) The Central Pollution Control Board shall fix the highest and lowest price for exchange of extended
producer responsibility certificates which shall be equal to hundred per cent and thirty per cent, respectively
of the environmental compensation for non-fulfilment of extended producer responsibility under rule 39.

(9) The exchange price of extended producer responsibility certificates between registered entities through
the portal shall be between the highest and lowest prices referred to in sub-rule (8).".

7. In rule 30 of the said rules, after sub-rule (4), the following sub-rule shall be inserted, namely: -

“(5) Relaxation of timelines for filing of returns. — The Central Government may, if it is satisfied that it is
necessary so to do in the public interest or for effective implementation of these rules, by order, relax any
period within which any return or report is to be filed under these rules by a producer, collection agents,
recycler and used oil importer thereof, for a further period not exceeding nine months.”

8. In Schedule 111 to the said rules, in Part B, under item number B3, against Basel No. 3011, after the entry
Polyethylene terephthalate the following entry shall be inserted, namely:-

e Polysiloxanes - only post-industrial or pre-consumer

9. In Schedule VI to the said rules, under item number B3, against Basel No. 3011 in column (2) the word
Polysiloxanes shall be omitted;

10. In Schedule IX to the said rules,
(i) after sub-paragraph (5) of paragraph 6, the following sub-paragraphs shall be inserted, namely: -

“(6) The Central Government may by, order establish one or more platform for exchange or transfer of
extended producer responsibility certificates in accordance with the guidelines issued by the Central
Pollution Control Board with the approval of the Central Government.

(7) The operation of the platform established under sub-paragraphs (6) shall be operated and regulated in
accordance with guidelines made by the Central Government on the recommendation of the Central Pollution
Control Board.

(8) The Central Pollution Control Board shall fix the highest and lowest price for exchange of extended
producer responsibility certificates which shall be equal to hundred per cent and thirty per cent, respectively
of the environmental compensation for non-fulfilment of extended producer responsibility obligation under
paragraph 10 of this Schedule.

(9) The exchange price of extended producer responsibility certificate between registered entities through
the portal shall be between the highest and lowest prices referred to in sub-paragraph (8).".

(if)  after paragraph 8 and entries relating thereto, the following paragraph shall be inserted, namely: -

“B. (A) Responsibilities of the retreader. - (1) All the retreader shall submit on monthly basis the
information regarding quantity of waste tyres re-treaded, retreading certificate generated therefore and such
other relevant information on the portal.

(2) All the retreader shall file annual and quarterly returns in the Form as specified on the portal on or before
the end of the month succeeding the quarter to which the return relates.”
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(iii) after sub-paragraph (5) of paragraph 9, the following sub-paragraphs shall be inserted, namely: -

“(6) Relaxation of timelines for filing of returns. — The Central Government may, if it is satisfied that it is
necessary so to do in the public interest or for effective implementation of these rules, by order, relax any
period within which any return or report is to be filed under these rules by a producer, recycler and retreader
thereof, for a further period not exceeding nine months.”

11. In Form 2 to the said rules, under heading A. General conditions of Authorisation, after clause 14, the
following clause shall be inserted, namely:-

“15.(i) Any hazardous waste generated sporadically due to unforeseen conditions such as fire, natural calamity,
chemical spill, etc, the occupier shall send such waste to the operator of disposal facility or actual user for the purpose
of these rules.

(if) The hazardous waste which is routinely generated in the consented manufacturing process in the authorised
premises shall be included in the authorisation within one month from identification of any such waste:

Provided that it shall not apply in the case when production is beyond the consented capacity.”.
[F. No. 23/151/2022-HSM]
NARESH PAL GANGWAR, Addl. Secy.

Note. - The principal rules were published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-section (i),
vide number G.S.R. 395(E), dated the 4™ April, 2016 and last amended vide number G.S.R. 677(E) dated the
18™ September, 2023.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.
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